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The Deputy Minister of Food  and 

Agriculture (Shri M. V. Krishnappa):
(a) and (b).  The information is be
ing collected and will be laid on the 
Tabic of the Sabha.

Shri Dasaratha Deb: Is it not a fact 

that since the Government of Tripura 
have taken the licensed guns from the 
tribal people, this elephant and tiger 

menace  has  increased  in  various 
parts?  Do Government propose to re

turn all these guns without delay?

Shri M. V. Krishnappa:  It may be

part of the information that we may 
get.

Indian Postagh Stamp CiiNTiiNARY Exhibi

tion

*1216. Shri Ram Saran:  Will the
Minister of Communications be pleas

ed to state the expenditure incurred 
on the  recently held Indian Postage 
Stamp Centenary Exhibition?

The Deputy Minister of Communica
tions (Shri Raj Bahadur):  Rs  10
lakhs 90 thousands  roughly.  Exact 
figures are not ready.
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Shri Raj Bahadur:  Construction of

ihe philatelic hall, construction of the 
theatre, organisation of the Interna
tional Philatelic Exhibition, organisa
tion of the  International  children’s 
postage stamp designing competition 
organisation of Postal Exhibition, hos
pitality to foreign guests, expenditure 
on printing, transport charges, insu
rance of exhibits, cost of frames, tra
velling expenses, lighting charges, pay 
of staff, rent etc.
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Shri S. N. Das;  What was the in
come from the sale of tickets or other

wise?

Shri Raj Bahadur:  It was to the
tune of Rs, 6,52,457 on the llrst day 

sale of commemoration stamps in all 
the post offices in India.  It is the 

first day’s sale.

Shri Thimmaiah:  How many new

types of stamps were issued during 
the Centenary Exhibition?

Shri Raj Bahadur:  Four, which the 
hon. Member might have seon.

International TBLECoMMUNicATiaNS 

Union

*1218. Shri Ibrahim: Will the Minis
ter of Communications be pleased to 
state:

(a) whether India is a member of 
the Administrative Council of the Inter

national  Telecommunications  Union; 
and

(b) if so what are the advantages of 
being a member of this Union?

The Deputy Minister of Communica
tions (Shrt Raj Bahadur):  (a) Yes.

(b)  The chief advantages of being 
a member of the International Tele
communications Union are:

(i) ensuring international co-ope
ration for  the  imorovement 
and rational use of all tele
communications  in  general 
and  those  of  India  in 
particular;

(ii) obtaining information re??ard- 
ing the latest developments in 
technical facilities and their 
most efficient oneration  with 
a view to improving the êfl- 
ciency of Indian telecommuni
cation service? and increasing 
their  usefulness  in  making 
them available to the public.

(iii) securing an equitable a?loca- 
tion of the  radio  frequency 
spectrum for the Indian Radio 
Services  and  registration  ol 
their  frequency  assignments
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in order to avoid harmful in
terference  from  the  radio 
stations of other countries;

(iv) collaborating with other Ad
ministrations  to  establish 

tariffs at levels as low as pos
sible consistent with an  effi
cient service;

(v) helping to ensure the safety 

of  life  at  sea  and  in air 
through the  co-operation  of 
telecommunication services; 
and

(vi) undertaking technical studies 

on telecommunication matters 
in collaboration with adminis
trations for improvement  in 
technique  and  operational 
methods.

biiAi AK. xj. ocauujuKii:  May 1 know 
what is the contribution that the Gov
ernment is making towards this?

Shri Raj Bahadur:  Rs. 1.78 lakhs
per annum.

M edicai. Dblegation from West Germaky

*1221. Shri V. Missir:  Will  the

Minister of Health be pleased to state:

(a) whether  any  Delegation  of 
Medical Experts from West Germany
visited this country in the last week 
of November, 1954;

(b)  i.:o,  niniii purpuse oX the’r 
visit; and

(c) whether the Delegation came at
the invitation of Government?

The  Deputy  Minister  of  Health 
(Shrimati Chandrasekhar): (a) Yes.

(b) liicy eaiiie on a study tour.

(c) No.

Rock burst in  Kolar  Gold  Fields

*1222. Shri Thimmalah: Will  the
Mhiister of Labour be pleased to state:

(a) whether it Is a fact that a rock 
burst  took place at the Kolar  Gold 
fields on the 30th November, 1954;

(b) if  so, the number of  persons 
killed and injured; and

(c) the causes of the accident?

The  Deputy  Minister  of  Labour 

(Shri Abid Ali);  (a) Yes.

(b) Four killed; oue stiiuusly injur-

(c)  An enquiry into the accident is 

being made.

Shri Thimmalah:  May I know whe
ther any relief has been given to the 

bereaved families?

Shri Abid All:  Certainly.  Accord
ing to the Workmen’s  Compensatioix 

Act, the families of the deceased per
sons will get relief if they have not 
already got it.

Shri Thimmaiah:  May I know whe

ther the Rockburst enquiry Committee
TfrVt̂nVi  «f?»c anno?nfoH  r»  vpnr bnr*k. has

submitted its report and what its re
commendations are?

Shri Abid All:  If the hon. Member

is referring to the enquiry concerning 
the rockburst in 1952, the report waa 
placed on the Table of this House on 
14th May, 1953.

Shri Joachim Alva:  Is it true that
the Government has  got  fool-proof 
rules regarding inspection of  mines, 
but that inspection done by the Ins
pectors is irregular and not on sound 
lines?

Shri Abid Ali:  It is not a fact.

Shri P. C. Bose:  What is the depth 
at which this rockburst took place and 
what is the likely pressure per square 
inch of this super-incumbent rock?

Shri Abid Ali:  The accident took
pi nee on 30th November, 1954.  With 
regard to the second part,  I  would 
like to have notice.

Shri F. C. Bose:  I wanted to know 
the depth.

Shri Abid Ail:  I am sorry.  About
290 feet.




